
 365  Matters  under

 केन्द्रीय  विश्वविद्यालय  है  भरत:  केन्द्र  सरकार
 को  तत्काल  वहां  की  स्थिति  को  सुधारने

 हेतु  ठोस  एवं.  आवश्यक कदम  उठाना

 चाहिए  जिससे वहां  पर  शांति  एवं  सुरक्षा
 का  वातावरण  उत्पन्न हो  सके  ।  साथ ही

 केन्द्र  सरकार  का  यह  भी  उत्तरदायित्व 2

 कि  वहू उस.  विश्वविद्यालय में  शीघ्र  एक

 समय  वहां  पर  कोई  कुलपति  नहीं  है  ।  इस

 कार्य  में  किसी  भी  प्रकार  को  बिलम्ब  मनु-
 चित  होगा ।

 (vi)  NEED  20  prRovIDE  Krosks/STALLs/
 PLATFORMS  TO  HAWKERS  IN  9
 SELLING  ?3  ८e

 SHRI  KAMAL  NATH  (Chhindwara):
 Mr.  Deputy-Speaker,  Sir,  there  are  a
 number  of  hawkers  in  9e  selling
 paan,  cigarettes,  bidis  etc.  They  are
 pavment  hawkers  and  are  exposed  to
 sun,  rain  and  all  other  weather  con-
 ditions.  They  are  also  subjected  to
 extortion  and  harassment  py  the  po-
 lice  and  the  Municipal  Corporation
 authorities.

 Paan  forms  almost  a  part  of  Indian
 culture,  Panwallas  both  individually
 and  collectively  through  their  unions
 have  been  appealing  to  the  Delhi  44-
 ministration  for  remedial  measures.  It
 is  strange  that  while  the  9  Admi-
 nistration  has  chosen  to  make  छिपानी
 ful  looking  garbage  enclosures,  they
 are  not  prepared  to  provide  to  these
 hawkers  any  kiosks  or  platforms,

 A  standard  design  for  all  panwallas
 and  hawkers  could  be  made  ०  ०
 Delhi  Administration  and  the  haw-
 kers  could  be  asked  to  reimburse  the
 o4  thereof,

 ।  therefore,  through  this  special  men-
 tion,  and  through  you,  Mr.  Deputy-
 Speaker,  Sir,  appeal  to  the  oa
 ment  to  consider  the  genuine  demands
 of.  the  hawkers  and  to  provide  them
 with  adequate  kiosks,  stalls,  platforms
 against  reasonable  payment.

 “नपा  :  speech  was  made  in
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 (vii)  थ  :०  -४  S  VALLEY
 -  “  शभ  o  THE  REPORTED

 RECENT  RECOMMENDATION  BY  A
 a

 SHRI  ।.  8  VIJAYARAGHAVAN
 (Galghat):**  Mr.  Deputy-Speaker,
 Sir,  The  House  would  recall  the  con-
 troversy  that  was  raised  regarding
 the  Silent  Valley  forest  and  the  pro-
 posed  hydro-electric  project  there.
 The  environmentalists  in  our  country
 protested  against  the  construction  of
 a  hydro-electric  project  in  Silent  4-
 ley  as  they  thought  that  this  would
 destroy  a  substantial  part  of  what
 they  called  the  tropical  rain  forest  in
 Silent  Valley.

 But,  now  a  Committee  has  come  to
 the  conclusion  that  Silent  Valley  does
 not  have  any  unique  geographical  or
 biological  features,  The  Committee  is
 also  of  the  view  that  Silent  Valley  is
 not  a  tropical  rain  forest.

 As  a  matter  of  fact  forests  in  Attap-
 pady,  Muzh'‘yar,  Sabarigiri  etc.  are
 more  dense  than  that  in  Silent  Valley.
 Even  after  the  construction  of  a  ९
 servoir  in  Sabarigiri,  there  have  been
 sufficient  rainfall  in  this  region,  There
 is  no  rain  in  Silent  Valley  area  during
 the  period  between  January  and
 March.  There  are  only  48  species  of
 plants  in  the  area  that  is  liable  to  be
 submerged  by  the  reservoir  whereas
 there  are  71  specie,  of  rare  plantg  in
 the  non-submergible  area.  The  soil,
 the  fiaura  and  fauna  in  Silent  Valley
 @re  2oe  or  1688  4  to  those  of
 ether  forests  in  the  Western  Ghats.
 Thus,  the  conclusion  reacheg  by  the
 Committees  ४  that  construction  of
 reservoir  in  Silent  9  will  not
 submerge  a  large  part  of  the  forest.

 This  conclusion  of  the  Committee
 should  get  at  rest  all  controversies re-
 garding  the  proposed  project  in  Silent
 Valley.  The  benefits  from  the  hydro-
 electric  project,  would  be  far  more  im.
 portant  than  what  the  environmenta-
 lists  a4  disruption  of  -4
 balances.

 तक  -  पगा  लि
 -


